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CENTRAL ADMINIST~ TIVE TRI BUNAL 
ALI.AHA ~D BENCH 

.A T..I,AHA ~D- 

Review ~lie. t~on .!2.: 
In - 

99 of 2003 -- 

'71--"'' 
Allahabad this the 27'\ day ef ~ 2003 ------ 

I.;.__ - 

1. Union C9f India through secretary. Ministi:y of 
Comm11nication. Department of Posts. New Delhi. 

2. Chief Pest Master General. tJ.p. Circle. Lucknow. 

3. Pest Mas-ter Gemeral. Kanpur REIDJe• Lucknow. 

4. Chief Poat Master. Kanpur Head Pest Office.Kanpur. 

ApJ?!._icants 

By Advooa te Shri Sil tiah Cbatu.rvedi 

Versus 

Mohd. Salim. s/e Late Shri Mehd.Yaqub. R/• L-12/18. 
K.D.A. Colony. Jajma~. District Kanpur. 

Respondent 

0 RD ER ---.-.- 
Tllx:_, ugh this review application. review 

of the rder dated 05.09.2003 has been sought. 

2. After perusal 0£ the review applicatioa. 

no good greund has been t: ~ ~ te review the rder. 

sy the erder dated 05.09.2003, only a directi n lil&S 

given to the res pGndents to decide the pending 

re•resentation of the applicant dated 26.06.2003 

V 



: : 2 . . . . 

within a peried •£ 3 menths by a reasened and 

speaking erder. Tbe a<i::epe ef review ia very 

11ml teci and I de net find any errer appearent 

en the fac:e ef reeera. The review applioatien 

is net maintainable in law as well as en facts 

The review applioati•n is aecerdingly rejected 

~ Member (J) 

/M.M./ 


